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HARYANA STATE POLLUTION CONTROL BOARD
SECTOR -16A, Ballabgarh Region, FARIDABAD

- - - " S S S S e e S

No. HSPCB/BR/2021/ € #46 - Y% Dated: ) 3] o) /2

To
The Registrar General,
National Green Tribunal,
. New Delhi.

Sub:- Status report on behalf of Municipal Corporation, Faridabad
and Haryana State Pollution Control Board and in compliance
of order dated 11.11.2020.

In this connection, please find enclosed herewith the Status report
on behalf of Municipal Corporation, Faridabad and Haryana State Pollution
Control Board and in compliance of order dated 11.11.2020.

DA/as above _ . -

Regional Office, HSPCB
Ballabgarh Region

Endstt. No. Dated:

A copy of above is forwarded to the legal cell, Haryana State
Pollution Control Board, Panchkula for information and necessary action
please.

DA/as above I T, S

Regional Office, HSPCB
Ballabgarh Region

Endstt. No. Dated:
A copy of above is forwarded to The Chairman, Haryana State
Pollution Control Board, Panchkula for information and necessary action
please.
DA/aS above Digitally signed by DINESH
g:tzICVF;d Jan 13 17:20:42 IST W \2\ \
& 2021

Reason: Approved Reglonal Offlce, HSPCB
Ballabgarh Region
‘)L,
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION No. 260 of 2020

IN THE MATTER OF:

Surender Tewatia & Ors.

State of Haryana & Others

........... Applicant

Versus

....... Respondents

REPORT ON BEHALF OF MUNICIPAL CORPORATION,
FARIDABAD AND HARYANA STATE POLLUTION CONTROL

BOARD AND IN COMPLIANCE OF ORDER DATED 11.11.2020.

MOST RESPECTFULLY SHOWETH:

1.

That the Hon’ble Tribunal vide order dated 11.11.2020 has taken
cognizance of the original application making certain allegations and
has sought report after taking appropriate action. It is humbly

submitted that liberty is being craved to respond the allegations as

and when required with the permission of this Hon'ble Court. At

present stage, it is being informed that site in question was identified
for dumping & processing of Municipal Solid Waste to achieve the

aim of reclamation of land of bandhwari landfill site.

That agency started the work of making concrete pavement for
establishment of trommel machines for processing of solid waste.
Two no. of concrete pavements were to be constructed but one was
constructed and during construction of second pavement,
inhabitants of locality have start protest for prevention of processing
of waste at present site. As such, development work for processing

Municipal Solid Waste is held up at site. Due to public protest,

s




alternative site is being identified. A letter dated 19.11.2020 has
been written to Tehsildar, MCF for identification of new site for
treatment of fresh Municipal Solid waste. Copy of letter dated

19.11.2020 is enclosed herewith. No waste has been dumped at the

site in question.

The report is submitted accordingly for kind consideration of
the Hon'ble Tribunal.

=

Additional Municipal Commissioner,
Municipal Corporation, Faridabad

w \L__’v
Regional Officer, HSPCB
Ballabgarh Region



Municipal Corporation, Faridabad
B.K. Chowk N.I.T Faridabad -121001, Haryana-india
Tel. : 0129-2411049, 2411664, 2415549

Fax : 0120-24184856

To
Tehsildar,

Municipal Corporation
Faridabad.

MemoNo. ~ MCF/EE/SWM/2020/215  Dated: - [4/(//202- -

Subject: - Regarding identificati f new site for treatment of fresh Municipal Soli
Waste (MSW).

On the cited subject it is informed you that a meeting was held under the
Chairmanship of Worthy Principal Secretary Haryana Chandigarh in Gurugram dated
14.12.2019. Therefore, abiding by the order of worthy PS Haryana, the land of 10 acre at
Revenue State of Sihi Village Rakwa on left hand side of Agra Canal was identified and for
dumping and processing of Municipal Solid Waste approval was granted for a period of three
month by Ld. CMC approval dated 19.12.2019 in view of reclaim the land of Bandhwari
landfill site.

The inhabitants of locality of Mirzapur village and sihi village and other
surrounding area peoples protested for prevention of dumping of Municipal Solid Waste and
threatened to the contractor to stop the work.

Now, Ld. CMC has desired to be identified the new site for processing of
Municipal Solid Waste vide order dated 16.11.2020, and therefore, you are requested to

compliance the order of competent authority and provide the same for aforesaid work.

@J

Assistant Engineer-SWM & SBM
Copy to:-
1. Addl. Municipal Commissioner for information please.

2. Executive Engineer-SWM & SBM for information, please.



Municipal Corporation, Faridabad
B.IC Chowk N.I.T Farikdabad -121001, Haryana-indla
Tel. : 0129-2411649, 2411664, 2415549

Fax : 0129-2416485

To Daty.
\/Regional Officer, ‘E%;I/:A"E-E‘ZISGB/JEE/CIHR
Ballabgarh Region, i
Near Hewo Apartment, Sector-16A : RO (BR)
,  Faridabad, Ph. 0129-2225314. |
Memo no.  MCF/EE/SWM/SBM/2020/ 33 € Dated: - 08) (2 / 2020
Subject: - OA no. 260/2020 titled as Surender Tcwuﬁu & Ors. Vs state of Haryana &

Ors. Regarding unscientific dumping of waste in village sihi, Sector-74
Tehsildar Ballabgarh, District-Faridabad, Haryana,

Ref: HSPCB/BR/2020/5341-5353 dated 02.12.2020

On the subject cited above, it is pertinent to mention here that a meeting was
held under the Chairmanship of Worthy Principal Secretary, ULB, Haryana Chandigarh in
Gurugrarfl dated 14.12.2019 regarding the identification of 10-acre land for dumping of
Municipal Solid Waste to prevent dumping of Municipal Solid Waste at Bandhwari Plant in
compliance of Hon’ble NGT order OA No. 514/2018.

Therefore, abiding by the order of worthy PS, ULB, Haryana, the land of 10
acre at Revenue State of Sihi Village Rakwa on left hand side of Agra Canal was identified
and for dumping and processing of Municipal Solid Waste approval was granted for a period
of three month by Ld. CMC approval dated 19.12.2020 in view of reclaim the land of
Bandhwari landfill site.

Thereby, in compliance of directions of Hon’ble NGT for reclaim the

Bandhwari landfill site, the work of processing of Municipal Solid Waste was awarded to M/s

[l

Daya Charan for development of site.

The agency started the work of making concrete pavement for establishment of
trommel machines for processing of Solid Waste. There was to be constructed 02 Nos.
Concrete Pavement but one had been constructed b).( the agency but during construction of
second pavement, the inhabitants of locality of Mirzapur village and Sihi village and other

surrounding area peoples protested for prevention of dumping of Municipal Solid Waste and



n ol Coporelion, Faridabad
e

FARIBAERS

threatened to the
contractor to stop the work. This matter has also published in the Dainik

Jagran dated 08.10.2020 (copy attached). - "

The development work for processing Municfpal Solid Waste is held up at site.
Also, due to public protest contractor is unable to execute the further work and for arrangement
of alternative land, a letter bearing memo no. MCF/EE/SWM/2020/313 Dated: 19/11/2020
(Copy attached) had been written to Tehsildar MCF for identification of new site for treatment
of fresh Municipal Solid waste by the order of Ld. CMC.

DA: - All above /

Execu/tiv‘,ﬂlgmcﬁ (SWM)

Copy to: -

1. Deputy Commissioner, Faridabad for information please.

2. Ld. Commissioner, Municipal Commissioner, Faridabad for information please.

3. Chief Engineer, Municipal Commissioner, Faridabad for information please.

4. Superintending Engineer-II, Municipal Commissioner, Faridabad for information please.
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